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NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 27.11.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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ORDER

Counsel for Petitioner is present. ~ Counsel for Respondents is also
present. M/s Trilegal Advocates filed vakalath for Respondents. LAs
169/17, 170/17, 171/17 & 172/17 are also listed today. Counsel for
Respondents requested time for filing objections / written submissions in
the main petition as well as in L.As. Respondents Counsel is directed to
serve advance copy prior to next date of hearing on the Counsel for
Petitioner and in the registry. List it on 11/12/2017.
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